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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENQH

AT HYDERABAD
L2 2

0.A.1701/97. Dt, of Decisien 3 23=12-27,

Ch. Subba Rae : ++ Applicant.
vsa
1, The Superintendent ef Pest Offices,

Nandyal Divisien, Nandyal,
Kurneel District,

2. The Pest Magter (LSG),
GCiddalur, Prakasam District.

3, The District Empleyment Rx Officer,
Ongele, Prakassm District, .s Respendents,

Ceunsel fer the applicant 2 M;.V.Mallik
F AN
Ceunsel fer the respendents : Mr.N.R.Devaraj, Sr.CGSC.
mo. N flos . sy A7
CORAM - :
THE HON'BLE SHRI R. RANGARAJAN : MEMBER (ADMN.)

THE HON*BLE SHRI B.S,JAT PARAMESHWAR 3 MEMBER (JUDL.)

thkad

CRDER

ORAL ORDER (PER HON'BLE SHRI R, RANGARAJAN : MEMBER (ADMN.)

Heard Mr.V.Mallik, learned ceunsel fer the applicant

and Mr.N.R.Devaraj, learned ceunsel fer the respendents.

2. The applicant in this_OA submits that he was initially
appeinted as a previsienal EDBPM frem 30-03-95, Thereafter his
services were utilised gs Delivery Agent w,e.f., 4-7-97, The

" 4t,23-8-97 (Page-15 te the
applicant submitted a representatien/te pest him in that pest ef

EDDA (1Y) which was replied by preceedings Ne.BC/EDAs/GBL dated

DA)

3-9-97 (Page-16 te the OA). By that preceedings he was inferme
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that he sheuld apply fer that pest when netificatien is issued,

-2

The applicant new states that applicatiens are Ccilled feor frem
the empleyment exchange fer filling up the pests, Thﬁmeloyment
exahange had spensered 20 candidates as given in Page-7 te the OA.
The case of the app;icant is that he is net censidered fer that
pest as his name is net spensered by the empleyment exchange,
3. This OA is filed praying fer a directien te the respendent.
te censider his applicatien aleng with the candidates spensered
by the empleyment exchange and fer a declaratien that the actien eof
the respondents‘heéein in cenfining the rgcruitment'to the pest ef
-EDDA (21) by candidates spensered By the empleyment exchange is
illegal anéd centrary te the law, |

4, Recently the Apex Ceurt has said that even these whese
names are net spensered by the empleyment exchange sheuld be
censidered fer selectien ef the suitable candidate, This was
reperted in 1996 (6) SCALE 656 (Excise Superintendent, Malkapatnan,
Krishna District Vs. K.B.MN.Visweshwara Rae & Others),

5. In view of the abeve, the applicgtion of the applicant
sheuld alse be censidered aleng with the empleyment exchange sSpmscied
candidates fer the pest ef EDDA (II) uncer the respendent
erganisatien,

6. With the abeve directien the OA is dispesed of at the

admissien stage itself, Ne cests.

(R. RANGARAJAR)

MEMBER (JUDL, ) 1211187 MEMBER ( ADMN, }
Dated : The 23rd Dec,1997.
(Dictated in the Open Ceurt) }{]F}r\\_d'd7
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Copy totw |

- ‘ |
?

1% The Suparintendent of Pest OfPices, Nandyal BiU1aion, Nandyal,
'Kurnool District’

24 The Post Master (LSG)y Giddalurg Prakasam Districty

3% The District EmplpymantAUPfiﬁér} Ongala, Prakésam Distfict%
4%‘ One copy to Nr? Wﬁmallik, Advocate, CATé, Hydﬂ

_S% éns copy to Mri Niﬁﬁoevarag. SrJCGSCﬁ, Briccscﬁ, CAT ., Hyd.
:% One copy to DERE(A), CATS, Hydd
73 One duplicﬂte%
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Tz HON'BLE SHARI 5.3,J4T1 PARAMISYAR
Mm(3)
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